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In view of the requests received from the QA division, Training
division and Recruitment cell, and as mandated uls 5 of the RTI Act,2005, the folloyilg changes are hereby made in the 

-a*iig""tion 
ofCentral Public Information Officers (CpfO) I First Appellate Authority(FAA):

Sr,
No. Division Unit under Dlvlslon

1 QA
Division

a. Laboratory
Inspection and
Recognition Unit

b. Lab Staff Training
Unit

c. Surveillance Unit
d. Food Laboratory

urlir
e. Method Sampling

and
Analysis Unit

f. Rapid testing,
innovation
and outreach Unit

FAA - Dr Amit Sharma,
Director

CPIO - Ms. Aiman, Asstt.
Director (Technical)

2
Training
Division

a. Regrulatory Staff
Training
Uoit

b. Food Businesses
Training Unit

c. StaffTraining Unit

CPIO - Sh. Abhimanyu
Kumar, Manager

3
HR&

Finance Recruitment CPIO - Shri Ashok Kumar,
Asstt. Director

2. This issues with approval of the Competent Authority.

+i+4
(.{iay Rana)

Assistant Director



Copy to:-

i. Concerned Officersii' RTI Cell - for necersary actionin view of change in.-liillT Division - folun-I9uOr"g ;, the website under CF section andon the e-office dashboard


